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IWDIAN  NATIONALS   HOLDING  BRITISH 
PASSPORTS 

*288. SHRIMATI VIOLET ALVA: Will the 
PRIME MINISTER be pleased to state: 

(a) whether there are any Indian nationals 
who still hold British passports; and if so, 
why; and 

(b) what is their number? 

THE DEPUTY MINISTER FOR 
EXTERNAL AFFAIRS (SHRI ANIL K. 
CHANDA): (a) and (b). The Government of 
India have no information. There may be a 
few Indians resident in the United Kingdom 
who still possess some old British passports. 
If there are any such, it is desirable for them to 
exchange them for Indian passports. 

■(•[RUBBER CULTIVATION 

149. SHRI KRISHNAKANT VYAS: Will 

the Minister for COMMERCE AND INDUSTRY 
be pleased to state: 

<a) the acreage of land under rubber 
cultivation in Assam where rubber trees have 
grown of their own, and where they have 
been planted; and 

(b) whether raw rubber is extracted from 
these trees; and, if not, why not?] 

t[THE MINISTER FOR COMMERCE AND 
INDUSTRY (SHRI T. T. KRISH* NAMACHARI): 

(a) Fifty acres of land were planted with 
rubber before 1938. Acreage of natural growth 
is not available. 

(b)  No,   Sir.    It  is   considered   un-
economical.] 

fEnglfch translation. 

 

 



1739        Written Answers [ 2 SEP. 1955 ] to Questions 1740 
f[RmjGEE COLONIES IN THE STATE OF 

DELHI 

150. SHRI KRISHNAKANT WAS: Will 
the Minister for REHABILITATION be pleased 
to state: 

(a) the names of the suburban colonies 
set up in the State of Delhi for the 
rehabilitation of the refugees; 

(b) the cost incurred on the construction 
of each colony; 

(c) the amount collected from the 
sale of houses and plots in each 
colony; and 

(d) the classes of people who have 
been given preference in matters of 
sale and allotment of houses in these 
colonies?] 

 

 
t[THE  MINISTER FOR   REHABILI-

TATION  (SHRI  MEHR    CHAND    KHAN-NA): 
(a) Kalkaji, Malviyanagar, Tilak-nagar and 
Motinagar. 

(b) Colonies are under process of 
development and houses are still 
under construction. It is not, there 
fore, possible to indicate the actual 
cost. 

(c) The information is being collected and 
will be laid on the Table of the Rajya Sabha. 

(d) The sale and allotment of these houses 
is confined to displaced persons. No 
preference is accorded to> any particular 
classes of displaced persons in the matter of 
sales. As regards allotment it is made by the 
Delhi State Government to the follow^ ing 
categories: — 

 

(1) Street squatters. 
(2) Those in unauthorised occupation of 

Government quarter* (non-
defaulters). 

(3) Persons in unauthorised occupation 
of buildings of public-utility like 
hospitals, schools-and libraries. 

(4) Occupants of religious buildings 
like Dharamshalas, temples and 
gurdwaras. 

(5) Government servants who> have been 
allotted accommodation by the 
Estate Officer and are required to 
vacate it as a result of retrenchment,, 
resignation, dismissal, retirement or 
death, if they have no  other place to  
live in.] 

tEnglish translation. 


